
From

To,

Sub:-

Ref:-

Sir,

Memo No.HC.Vtt-4Sl20tt t 1Xq1
Copy to:.

with refcrence to the above, I am directed to inform you that you have been
granted station leave permission, with the officiar vehicre, at own cost, from the
evening ot 14.09.2024 ti the morning ot rr.og.2o24. During your absence, Shri
A.J.Bora, Addl. District & scssions ludge N0.1, Nagaon and in his absencc, thc next senior most
-ludicial Officer will remarn rn charge of your Court and Office.

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, I\4IZORAM AND ARUNACHAL PRADESH)

No. HC.VU-48/2Ofl I q 3Vg I A

Smti Jayashree Bora,

loint Rcgistrar (Vigilance),

Gauhati High Court,
Guwahatr.

Shri Biswajit Chakraborty,
District & Sessions Judge,
Nagaon.

JL
Dated Guwahati, the l{ Septembe(,2024

Station leave permission.

Your letter No.DlN/6365 datcd 11.09.2024.

Yours farthfully,

eJt-

JT. REGISTRAR (VIG ILANCE)

/A, dated t7- a1-L<

-Z The Project Manager, Gauhati High Court

JT. REGISTRAR (VIGITANCE) -
4,+1


